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(c) what would be the immediate
benefit to petroleum users out of its
products and how much of foreign
exchange will be saved as a result of
this?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI1 DALBIR SINGH): (a) No,
Sir.

(b) The foreign exchange compo-
nent of the project works out to 12.2
per cent and indigenous capabilities
have been utilised to the maximum ex~
tent possible.

(c) Once the refinery goes into pro-
duction, apart from ineeting the bulk
of the petroleum products require~
ments in the north-west region, the re-
finery will be supplying feedstock to
fertilizer units based on heavy feed
stock and Naphtha as well as produce
nearly 1.8 lakhs tonnes of LPG for
domestic use. Taking into account the
posted prices of crude oil and petro-
leum products and the transportation
costs there of, the savings in foreign
exchange would amount to about Rs.
236 crores per annum. ‘

Enrolment of Large Scale Bogus
Voters

2732. SHRI R. N. RAKESH: Will
the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be
pleased to state:

(a) whether Government’s attention
has been invited to the ‘Hindustan
Times dated 2-1-81 to the effect
that some political parties have ex-
pressed their concern regarding the
enrolment of large scale fresh bogus
voters and made allegations of en
masse bungling with the voters’ lists
in the constituencies of Several Min-
isters and Congress-I MLA'’s; and
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(b) if so, the details regarding the
reaction of Election Commission in
this regard?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKAR): (a) and
(b). Presumably, the rcference is to
a news item that has appearcd on the
subject in the Times of India dated
2nd November, 1981 which refers
to the concern expressed by the
Haryana Unit of Bharatiya Janata
Party over the alleged enrolment of
bogus voters in 11 Assembly Consti-
tuencies including Kalka, Panipat,
Karnal, Ambala Cantt.,, Faridabad,
Gurgaon and Jind. The Election
Commission appointed a team of
officers to investigate into the com-
plaints of specific nature regarding
alleged inclusion of bogus names in
the electora] rolls of some parts of a
few Assembly constituencies in the
State of Haryana. On the report of
the study team, the Commission hes
issued direction for the rectification
of the mistakes in the electoral roils.

Production of Gorakhpur Pertilizer
Plant

2733, SHRI ASHFAQ HUSAIN:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS
be pleased to state:

(a) production of the Gorakhpur
Fertilizer Plant for the last ten ycars,
year-wise;

(b) the capacity of the plant for
the corresponding years; and

.(c) the main rcasons for the de-.
cline in production?

THE MINISTER OF STATE IN
THE MINISTRY OF PETRO-
LEUM, CHEMICALS AND FERTI-
LIZERS (SHRI DALBIR SINGH):
(@) and (b). The installed capacity
and the production of fertilizer dur-
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ing last ten years in Gorakhpur Fer-
tilizer Plant are as follows:—

Year Installed Produc-
: capacity tion
- Te Njyear Te Nfyear

— - r— —— | — " S Ml - -0 e

1971-72 . . . 80,000 75.900
1972-73 . . 80,000 69,270
1973-74. . . . 80,000 64,176
1974-75 - . . 8o,000 72,772
1975-76 . 80,000 59,163
1976-77 . . . 131,100 95,173
1977-78 . . . 131,100 88,757
1778-79 . . . 131,100 88,001
1979-80 . . . 131,100 51,066
1980-81 . . . 131,100 59,814

(é) The main reason for the decline

in production are, power cuf, power -

failure, voltage dips, shortage of raw
materials and technical constarints in
reaching stream efficiencies/capacity
utilisation due to inadequacy in com-
pressors and air scparation uniis.

Inspection quarters set up by U.P.
Telecom. Circle

2734. SHRI1 SUSHIL BHATTA-
CHARYA: Will the Minister of
COMMUNICATIONS be pleased to
state:

(a) the number of [nspection Quar-
ters set up by U.P, Telecom. Circle
during the period 1976—80 and the
average cost on each, both investive
and Tecurring;

(b) the pumber of units massively
renovated etc. during the above period
and such expenditure in average; and

(c) the total expendjture in main-
tenance of staff retiring rooms during
this period?
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THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI KARTIK ORA-
ON): (a) to (c). The information is
being collected and will be placed on
the table of the House.
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